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specific question I will not repeat
what Dr. Swamy had said—whether
‘the Father of the Nation referred
to only once whether there is mno
reference to Jallienwalla Bagh; mo
reference to Azad Hind Fauj. Is it
true that even the sacrifice of Shri Laj
Bahadur Shastri has not been men-
tioaed? While discussing the Consti-
tution, ig it true that no reference to
its federal gtructure is wmade? Mr.
Speaker, Sir, you come from Punjab
and you will be surprised and shockeg
‘to know that the Bhakra and Beas
‘Dams have been described as the joint
projezts of Gujarat, Haryana and
Punjab. Whereas the jmperial Bank
was nationalised in 1945, is it true that
tho Time Capsule says that it was
nationalised in 19497 If these histori-
cal facts were left in the Time Capsule
fer posterity then our history would
have distorted. You have taken a
proper, right, decision not to bury the
capsule again,

SHRI S. B. CHAVAN: About the
mnames which the hon. Member was
pleasad to mention here, the calendar
-of events are to be read together. Lal
Bahadur Shastri’s name has been
mentioned thrice giving different
events connecteq with hig name, Dr.
Rajendra Prasad’s name has been
mentioned three to four time, Dr.
‘Zakir Hussain’s name hag also been
mentioned. In 1863 Bhmrat Ratna for
Dr. Zakir Hussain; in 1967 Zakir
‘Hussain elected President and in 1969
death of the President, Dr Zakir
"Hussain.

PROF, MADHU DANDAVATE: Sir,
1 referreq to Azag Hind Fauj.

SHRI S. B, CHAVAN: About
‘Gandhiji hon. Member is quite aware
of the fact that there is a Gandhi
capsule which is already there so in
this entire thing only a brief reference
has been made.

PROF. MADHU DANDAVATE: Sir,
1 asked a pointed question in respect
of the joint project in which Gujarat
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is shown for Bhakre and Beas. He
has not replied to that. I asked about
INA. 1 asked about Imperial Bank
which has been shown to be nationa-
lised in 1945 whereas it weas nationa-
lised in 1955. Are these wrong pieces
of information given there for poste-
rity?

SHRI S- B. CHAVAN: Government
doeg admit that there are gome factual
inaccuracies. It will have to be
corrected and we propose to do it
through the same Indien Council of
Historica] Research Institute, Ags for
the reference which hon. Shrj Danda-
vate is making here that certain things
have not been specially mentioned I
do not think that Government can
agree with it except ta say that there
are the factual inaccuracies,

PROF. MADHU DANDAVATE: Sir,
what has he to gay about the wrong
information that is given. If they are
to be corrected only because we took
out the Time Capsule then gur taking
out the Time Capsule was correct.

SHRI S. B, CHAVAN: Sir, those
inaccuracies were also mentioned by
my predecesors as well as they said that
some inaccurate statements had been
made and there might be typographi-
ca) errorg also.
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& Zwr & @t o fear, weaETE
Y, FT LI I & faars w8 Ffrer
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Irrigation Projects from Kerala
awaiting Clearance

*270. SHRI V, S, VIJAYARAGHA-
VAN: Will the Minister of IRRIGA-
TION be pleased to lay a statement
showing:
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(a) how many irrigation projectsin
Kemala are awaiting clearance from
the Centre;

(b) the names of these projects and
the cost of each of them together with
the dates when the Centre has receiv-
ed them;

(c) whether any decision has been
taker or any of them; and

(d) if so, the details thereof?
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THE MINISTER . OF STATE IN

THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) to (d).
‘Seven major gnd twop medium irriga-
tion projects received in the Central
Water Commission from the Govern-
ment of Kerala are awaiting clearance,
The details giving nameg of these
projects, their estimated costs, dates
of receipt in the Central Water Com-~
mission and  present position of
examination are given in the state-
ment laid on the Table of the House.

Statement
Details of pending projects of Kerala

S. Name of Scheme

Latest
No.

estimated
cost in

Rs. lakhs Water

Date of
receipt
in Central

Present position

Commission

(A) MAJOR SCHEMES;

I. K&kkﬂ.d-lw . 1335 .50

2. Muvattupuzha 380815

3. Chimony . . 1261 .53

4. [damalyar 1785 .48

17-0-74 Some representatinns have been received

relating to damage on account of sub-
mergence by the proposed dam. The
State Government have therefore pro-
posed setting up a Committee to assess
benefits vis-a-vis the damage from sub-
mergence. The project ean be consi-
dered only after assessment hy the Com-
mittee i1s completed.

28-6-75 The scheme has been finalised by the

Central Water Commission after neccs-
sary scrutiny. Tt is proposed to be
considered at the next meeting of the
Advisory Coimnmittee of the Planning
Commission for approval.

28-6-75 The Comments for Central Water Come

raission were sent to the State Govern-
ment in January and May 1976. Re-
plics to these comments were received
from the State Government in March,
1977. These remained under corres-
pondence between the Central Water
Commission and the State, Finally the
outstsnding comments were discussed by
the State Engineers with Central Water
Commission in January, 1g81. The State
Engincers have now agreed to finalise
the project in the light of these discus-
sions and bring the same to Centrak
Water Commission in March, 1981 for
final clearance.

Rc&l;u to the comments sent by Centrak

ater Commission to State Govern-
ment in December, 1978, March and
S=zptember, 1979 are awaited.

-
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1 2 3 4

5. Karappara Kuriar- 2685.60 22-2~79

Lutty-Irrigation
Scheme
%, Kerala Bhavani . Bo5.00 26-6-72
«. Kuttiadi Augmen- 500.00 2-G-77
tation Multipurpose
Scheme
(B) MEDIUM SCHEMES
a. Vamanapuram . 3722 10-10-80
2. Attapady . . 842 q0-8-71

Replies to the comments sent by Central
Nater Commission to State’ Govern-
ment in_June and September, 1979
and in January, 1980 are awaited.

This scheme has been kept pending for
want to Inter-State agreement on Cauvery
Waters.

The scheme has been kept pending for
want of Inter-State agreement on Cauvery
waters.

The project was considered by the Ad-
visory Committee of Planning Com-
mission on 2B-11-80. Since the scheme
was found to be very costly compared
to the benefits, the State Government
has been requested by Central Water
Commission to review the proposals.

The scheme has been kept pending for
want of Inter-State agreement on Cauvery
Waters.

SHRI V. S. VIJAYARAGHAVAN:
May 1 know from the hon. Minister
thow many more acres of land can be
brought under jrrigation if all these
schermes are implemented?

SHRj Z, R, ANSARI: Sir, the total
irrigated area from these schemes will
be 0.195 million hectares.

SHRI V. S. VIJAYARAGHAVAN:
Sir, the Kuriarkutty-Karappara and
Attapady schemes are in my consti-
iuencv. I undecstand that Attapady
scheme wag gubmitted to the Centre
in 1971, 10 years have passed but no
decision has been taken Aftarady is
a tribal area. The development of
this area depends upon this scheme,
‘So I would like to know what steps
are being 1iaken to expedite the
scheme,

SHRI Z. R. ANSARI: The Attapady
‘scheme is a mediumn project. This
scheme is kept pending because the
Inter-State Agreement on Cauvery
‘waters has yet to be arriveq at bet-
ween the riparian States., Until thet

—--greement ig made no action can be
‘taken for the clearance of that project,

SHRI A. K. BALAN: What is the

latest  position of the Attapady
medium jrrigation scheme?

AN HON. MEMBER: He has replied
1o that.

SHRI A. K. BALAN: I asked what
is the latest position.

SHRI Z R. ANSARI; I may just
inform him that Attapady irrigation
scheme could not get clearance from
the CWC because there is no agree-
ment between the " riparian States
regarding the Cauvery waters. But
this scheme, Attapady scheme, is
being taken up by the State Govern-
ment. Already an expenditure of
Rs, 2.84 crores has been jncurred upto
1980-81, Without the clearance from
the CWC the Attapady scheme has
been taken up by the State Govern-
ment of Kerala. An expenditure of
Rs. 2.84 crores has already beea in-
curred.

SHRI K. LAKKAPPA: I want to
know whether it is a fact that in’
Kerala, especially in Raynad division,
there are on-going projects called.
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Manampadi gnd also Banasura. These
are all tributarieg to the rivér Kabini.
Kabini goes into Cauvery. You are
impounding water on these on-going
projects of nearly 245 M.W. Thereby
you are drying the Kebini river and
preventing water from geing into the
river Cauvery. I do not know how,
without getting proper clearance, the
Kerala Government has been allowed
to construct this project which pre-
judiceg the interest of neighbouring
States and Karnateka jn particular.
May I know whether the Central
Government will take inmediate steps
to stop this project until the gisputes
arg settled?

SHRI Z, R‘ ANSARI; As far as my
information goes, out of these 9 pro-
jects, 7 projects are major and 2 are
medium projects. The only project
which the State Government has
taken up for implementation without
the clearance of the CWC is Attapady
irrigation project.

Death of Cattle due to Epidemics in
Patna and Veterizary Doclors Strike

+

*271. SHRI K, LAKKAPPA:
SHRI H, N. NANJE GOWDA:

Wil] the Minister of AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that cattle
in thousandg are qying due to epide-
mics jn Patna;

(b) whether veterinary doctors are
on strike; and

(c) if so, what steps Government
have taken to save the life of cattle?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
The Government of Bihar have in-
formed that no cattle epidemics are
reported in Patna and the question of
death of cattle in thousands does not
arise.

(b) No, Sir.
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(c) Doeg not arise,

SHR] K, LAKKAPPA: My question
is based on the facts reported in the
‘Current’ dated 24th January, 1981, 1
can show some photographg in this
connection. The newg item appeared
in the ‘Current’ dated 24th January,
1981 which reporteg that are hundredg
ang thousands of cattle died gque to
epidemics. He has denied this, Would
the hon, Minister kindly grrange to
get pecessary information from the
State Government concerned whether
such epidemics had occurred in North
Bihar or not? I woulg also like to
know whether the Veterinary doctors
went on strike during this period and
whether they are taking any remedial
measures for preventing the gisease.

SHRI R. V. SWAMINATHAN: I
cannot reply upon the newspapers in-
formation or the news item which
appeared in the ‘Current’ as mention-
ed by the hon. Member. 1 can only
rely upon the State Government's
information. It is a State Govern-
ment subject and the State Govern-
ment hasg reported that no epidemics
have taken place in that State and no
cattle death had taken place, Ag far
ag the strike of the veterinary doctors
is concerned, it is true that they went
on strike for some time and they
wanted some higher pay. The State
Government has decided to wait for
the report of the Fourth Pay Revision
Committee and only after the recom-
mendationg are received their pay
scaleg revision will be considered. The
State Government has also appointed
a Cabinet Sub-Committee to go into
this question. Now, they have with-
drawn the strike. But apart from the
strike ang other things, I can gssure
the hon, Member that no cattle death
has taken place in that State.

DR. FAROOQ ABDULLAH: The
hon, Ministerr says that mo cattle
death hag taken place due to epide-
mics, Some cattle must have died.
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